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jowed by the Government so far is
being followed in this amending Bill
also. We know this much that the
Government of Jammu and Xashmir
have been adopting the enactments
which have been passed by us, and
when they feel that application of this
measure is also necessary for the
State of Jammu and Kashmir, I have
no doubt that that Government will
adopt it,

Tge DEPUTY CHAIRMAN: The
question is:
“That the Bill be passed.”

The motion was adopted.

MOTION RE REPORT OF THE
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“In the absence of confirmations
of the outstanding balances under
Sundry Debtors due from the dif-
ferent Government Departments,
the auditors are unable to express
any opinion as to their realisabi-
lity.”
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The question was proposed.

Surr ARJUN ARORA (Uttar Pra-
desh): Madam Deputy Chairman, this
is a very interesting report, the con-
sideration of which has been moved
with a more interesting speech. The
learned Mover is not prepared to
give the Government credit any
achievement,

it famegTe AeTEne Wt
TIOFT 9 FT R & |

ST WA AN : 7@ WL AT
mﬁlﬁtﬂmmmm’rmﬁ
o

The Company is a public sector com-
pany and therefore, according to the
learned Mover, if it makes profit, it is
because of the peculiar situation of
the Government. If there is a parti-
cular department which, for some
reason unknown to the learned Mover,
does not make profit, that is the acid
test of the efficiency of the Govern-
ment,

%

| fmeg T arawat Wy
g T FFA w1 AT gH AT wiaw

ft WA AL : JIF GF AfTTL
%, g7 Nfaw A I9% T8 F9T9 37 7T
f wror /YT faemr il wm ga
& T =ier ar el FLF gEdy 1 ot
gA | DI AT IJT FT AR GAT FT
TAT FT A |

So, if there is any department which
for some reason unknown to the learna
ed Mover does not make profit, that is
the acid test of a public sector under-
taking. I have listened to the debate



131 Report of the Hindustan

[Shri Arjun Arora.}
and a number of debates on public
sector undertakings in this House and
the other and in the country at large.
The usual accusation against the pub-
lic sector is that it does not start mak-
ing profit from the day the factory
comes into being, Here is g factory
which the Government iook over be-
cause it was not being run by others
properly. It was in 1955 that the Gov-
ernment took it over. The bprevious
management was not running it satis-
factorily, That i1s why the Govern-
ment intervened and anybody who
has even an inkling of working of in-~
dustrial undertakings in this country
and others know that once a factory
ig mismanaged, its production is not
properly organised, it takes years, it
takes decades to set things right. That
is the complicated nature of industry
today and I should have thought that
the hon. Mover and other Members of
this House will congratulate the De-
partment concerned, the Minjstry con-
cerned, for salvaging this factory and
making it profitable. With some
knowledge of industries in this coun-;
try, I can say that 12 per cent. return
is a very good return. As a matter of
fact the Labour Appellate Tribunal of
India thought 6 per cent. return on
capital as a very reasonable return.
Even in the matter of Super Profits-
Tax the Government of India has per-
mitted 6 per cent. return. Six per
cent. is considered in the country as
a very reasonable return. This public
sector undertaking makes just the
double of that and I take this oppor-
tunity to congratulate the manage-
ment for 12 per cent. return. That
should not be a cause for anger and
annoyance and for jumping up. It
should be a matter of pride. The fact
that the President of India has with-
held dividend and the dividend has
not been distributed, should not cause
any embarrassment to anybody. If I
have my way, with the rapid indus-
trialisation of the country in view,
with the need of expanding industries
in view, I should say that for 10 or 20
years no dividend should be distribut-
ed. As a matter of fact what has hap-
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pened in the country is that those in
the private sector who make some in-~
vestment get a tax holiday and they
get g development rebate and they get
fat dividends. So the private sector
in the country had taken back all the.
capital from the industries by way of
these tax concessions and fat divie
dends. Then it goes to the banks run
by itself for working capital and the
banks pay dividends, If the public
sector concern, according to the Gov-
ernment decision, has not distributed
its profits as dividend, where has the
money gohe? The money has not gone
into the pockets of anybody, Tt is
there, it is shown in the books, It is
being used as the working capital of
the company which means that the
company does not have to go to the
banks or to the Government for fur-
ther finances. That is a very sound
thing and I take this opportunity te
congratulate the Minister who is res-
ponsible for thig decision. There is no

AFL AT AT jugglery as
the hon. Member called it in this
report. It is a very gimple report. TIf

there was any juggler entrusted with
the preparation of this report, it would
have been very easy for him not to
give the departmental break-up of the
working results. The report on page
N gives the working results of each
Department. Even a school lad con~-
versant’ with company accounting
knows the trick that in order to con-
ceal a non-profit-making department
the working results of various depart-
ments are lumped together and pre-
sented as one, In this case a great
deal of intellectual and accounting
honesty has beep practised and the
working results have been given de-
partment-wise with the result that the
Member of the Jan Sangh Party has
got hold of the wood-work department
to pinpoint the inefficiency of the
Government whose efficiency in the
matter of prestressed concrete and
foam-concrete he does not recognise.
He says that the profits in these de-
partments are due to the fact that the
steel and cement are available to them.
at controlled prices. Now I would
like the hon. Mover, in his reply, not
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just now, to point out the factories
which buy cement and concrete from
the black market at prices higher
than the controlled prices. As a mat-
ter of fact all factories of this nature
which are engaged in the matter of
prestressed concrete or which
in any manner utilise cement and steel
get their quotas, They engage their
Lijaison Officers to stay in Delhi and
get quotas at controlled rates and my
charge is that the private sector in-
dustry gets more cement and more
steel at controlled prices than they
need and there have been cases—and a
number of convictiong also—in which
the private sector industrial wunder-
takings get steel and cement at con-
trolled rates according to quotas, get
miore material than theéy need and in-
dulge in black market. So getting
cement and steel at controlled rates
is not a privilege of this particular
factory. As a matter of fact, the
chances are that this factory, being
a public sector factory did not
mis-utilise the cement angd steel given
to it at controlled rates.

The auditors have pointed out that
the valuation of stocks has been
shown below cost price, Well, apart
from the correctness or otherwise of
the accounting practice involved, 1
should say that as guardians of public
funds we should feel proud about it,
because if the current stocks of the
factory were not shown at below cost
price, the profits would have been
higher, not 12 per cent but may be 18
per cent or 20 per cent. So this again
shows that the Board of Directors are
very conservative and they are honest
and it has set a model of accounting
practice which I should expect the
hon, Mover of the motion would
recommend to the private sector also.

There is, of course, mention of cer-
tain excesses and shortages in these
stocks and the Report promises an
enquiry. It says that the matter is
being enquired into. This was in
March, 1962 and I hope during the
thirteen months that have elapsed the
matter has been enquired into and I
expect the Minister to make an
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announcement of the results of that
enquiry. -

Next, Madam, I must refer to the
labour relations in this factory. It is
a matter of great satisfaction that this
factory has a canteen which runs on
a no-profit and no-loss basis. And it
Is a very good thing that it provides
meals at cheap rates and they charge
only 13 naye paise for a full meal.
That is something very satisfactors
from the labour point of view. What
happens is that in most of our facto-
ries they do not run any canteen and
even when the law forces them or
when the Factories Act compels them
to run a canteen, they just provide
black tea and some snack only. That,
I must say, is a practice which defeats
the very purpose of the provision in
the Factories Act which made it com-
pulsory for the factories to run a pro-
per canteen for the workers. Al
factories and canteens should follow
the good example of this factory anu
give mid-day meals to the workers at
cheap rates. A full meal at 13 nP.
I should say, is reasonable. It is alsu
a matter of satisfaction, Madam, that
this public sector undertaking is co=
operating with the Labour Ministry in
the workers’ education scheme. I
have noted with pain that a number of
public  sector undertakings do not
cooperate with the Government in this
scheme. I should expect the Minister
of Industries who is by chance here
now, tg see to it that all public sector
undertakings cooperate in the
workers’ education scheme of the
Government of India’s own Workers
Education Board.

It is, of course, a subject that causes
some pain that differences between
labour and management in this factory
came to a head in 1961 and the dispute
was referred to adjudication. When
the Chinese attacked this country
there was an industrial truce at the
instance of the Government of India
on 3rd November and one of the
clauses of that industrial truce was
that in order to ensure the smooth
running of factories, matters pending
in adjudication will be settled by nego-
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tiations and when negotiations faileq,
they would be referred for arbitration
and settled quickly. I do not know if
that 1961 dispute which was referred
to the Industrial Tribunal for adjudi-
cation is still pending. If it is still
pending, it will be excellent if this
Government undertaking settles the
dispute and ensures smoother produc-
tion and better labour relations during
this period of emergency.

With these words, Madam, I congra-
tulate the management of this factory.

Serr  BHUPESH GUPTA  (West
Bengal): Madam Deputy Chairman,
we have heard two speeches, one was
indirectly criticising this public sector
undertaking and Mr. Chordia chose to
go into accounts and certain other
trivialities in order to press his point
home. The other speech from that
side confined itself to encomiums only.
I think this company, or this Govern-
ment undertaking, would -certainly
merit some measure of appreciation
for its activities and 1 would not
grudge this being given to it. But to
me it looks a small affair, a small
concern with an authorised capital of
Rs, 75 lakhs which is almost the
annual pocket allowance, shall we
say, of the youngest son of Shri Shanti
Prasad Jain? Therefore, it is not a
very big concern that we are discus-
sing in this Parliament and for two
hours we will be discussing it. I wish
it were a bigger affuir, because in my
view, this kind of housing factory or
enterprise has an important part to
play in solving the problem of modern
housing and in conditions such as ours.
Yet we find that for the last five or
six years it has remained a very petty
affaiy so to speak, as an industrial
undertaking.

I would ask Mr. Khanna who has
done excellent service to the country
by publishing the expenditure incur-
red by the Ministers on their electri-
city and water consumption and so on,
to apply some of his constructive and
creative mind to this particular field
in order to explore the possibilities of
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expansion of the work of this factory.
As I said, prefab housing has an im-
portant part to play in solving the
problem of industrial, urban housing
and if I may say so, to some extent,
even rural housing. As we all know,
in  many countries now-a-days,
especially in the Soviet Union and in
other socialist countries where very
great importance is attached to the
solving of the problem of housing,
these prefabricating housing factories
have a special place and they are given
particular care. Those who have been
to Moscow will agree when I say that
everyday you see new houses, flats
and mansions come up there and new
townships are coming up there all over
the land. It would not be possible to
achieve this objective in the conven-
tional ways. They take recourse to
prefabricated housing. On the bas's of
the annual calculation this housing
comes to about 350 flats a day. All
over the Soviet Union this prefabricat-
ed housing has made such rapid ex-
pansion of housing in industrial towns
and cities and even in rural areas. In
our country we do not envisage a situ-
ation when it will be possible 1o even
touch the fringe of the problem if we
go in the old way through conventional
methods. I think therefore we have
to go on a much bigger scale, not only
here in one factory but we should
start many other factories all over the
country for prefabricateq housing.
Only then will we be in a position to
tackle the problem of industrial hous-
ing, to begin with, and also to meet
the requirements of the Government
and other employees, low paid employ-
ees. When I speak of employees, L
have them in mind. Possibly we can
then expand in the villages also. But
let us start with these towns, cities
and so on,

Now, we have been discussing this
question of slum clearance for some
time and our Prime Minister geots
very indignant when he looks at
slums. When he goes to Kanpur and
loocks at slums he gets indignant,
When he goes to Calcutta he feels the
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same way but nothing really is done;
even here in Delhi right under our
nose we have got many people living
in appalling conditions in the slums
and nothing is being done, despite the
fact that the Ministers with all their
electricity and water live in the city
of Delhi, about solving this particular
problem of slum clearance in this
capital city of ours. If you have to
tackle this problem quickly and effec-
tively, you cannot do so otherwise
than by wusing this prefabricated
methods, Therefore what we need to-
day is not this small concern; we need
to expand this, I would not be
bothered about how much profit it is
making. Even if it does not make any
substantial profit, the investment will
be more than compensated by the
social welfare that it will have pro-
moted. That is how I shall view this
matter from the social welfare angle,
not as a profit-making institution. If
it makes profit, as indeed it has been
making now, it is al] to the good but
suppose it does not make much profit
to begin with, then we need not com-
plain about it very much because we
know it will have served the cause
of the mnation. Therefore, Madam
Deputy Chairman, my contention is
that there should be expansion. We
do not want this small thing.

Mr. Chordia made a complaint about
the dividend not being distributed.
Well, that has been carried forward as
has been pointed out by the previous
speaker and it is going in investment
and I think it is a very right course
to take. After all, this distribution
wil] take place again and it is going
to be in the hands of the Government.
It will not go outside to the private
sector and so on,

There is one thing in this connec-
tion I would like to mention before I
pass on to other aspects of the matter.
Among the bankers it seems that in
addition to the State Bank of India
the Punjab National Bank Ltd. is also
there. Why must we have a private
sector bank? I do not think that the
State Bank is incapable of holding the
fortune of the Hindustan Housing
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Factory. 1 think it is quite capable
of taking care of the savings or the
liquid cash or whatever it is of the
Housing Factory. I do not sece any
reason as to why the funds should be
diverted to the privately owned bank
and that too by a person who is well
known in the country and whose acti-
vities have formed the subject matter
of the Vivian Bose Enquiry Commis-
sion. I do not think that it was neces-
sary to bring in the Punjab National
Bank here. I say this thing as a
matter of principle. On the contrary
we should take over this Bank. And
suppose Wwe do not take over the
banks. I do not think the Govern-
ment funds or the funds of the semi-
Government institutions such as
these—these are Government institu-
tions really—should be invested in
private banks. They should remain
with the State Bank of India and
I would request the hon.
Minister to look into this matter.
I do not think he was personally res-
ponsible for it, He has inherited this
institution and along with it the Pun-
jab National Bank also as its bankers.
I think he might consider the question
of leaving the Punjab National Bank
alone as far as this aspect goes.

Now I think the emphasis should be
on prefabrication with a view to build-
ing tenements for the workers and
flats for the low paid Government and
other employees. I find that certain
illustrations are here of certain things
that are being built. It is good to look
at anyhow, but we would very much
like to see in the coming Reports the
pictures of workers’ tenements built
with the help of these prefabricated
materials. Similarly we would like to
see big mansions being built contain-
ing a number of flats for accommodat-
ing middle class and lower middle
class employees, whether they are
Government employees or employees
engaged in commercial or other pri-
vate lines. That is how I would like
the company to proceed.

But then I am not blaming this Com-
pany or the Minister. It depends upon
the policy of the Government. If
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Government do not have a proper
housing policy to tackle the problem
of slums effectively and to meet the
requirements of housing for the middle
class and jower middle class employees
it will naturally not be possible for the
Minister to expand this.  Therefore
they are related matters. One depends
upon the other. Here of course I
would stress the need for having a
proper housing project for Delhi to
begin with and other towns around
Delhj and for other places also. I
think the Government is now think-
ing along old lines in this matter.
What I would like the Government to
do is to explore the possibilities of
starting a number of such factories all
over the couniry and utilise the mate-
rial for quickly setting vp prefabricat-
ed tenementis and flats. I think here
it would be necessary for the Govern-
ment to draw upon the experience and
knowledge of other countries which
have done welj in this particular field.
Many delegations go to the Soviet
Union. I understand that the Minister
of Scientific Research and Cultural
Affairs is going to the Soviet Union
and I wish him good luck. But 1
think it would be profitable for this
Government to send a proper team of
men from this factory or from other
similar concerns in order to study pre-
fabricated housing in the Soviel
Union, in Czechoslovakia, Rumania
and other countries and draw upon
their experience. It may also be neces-
sary for them perhaps to invite certain
experts here in order fo get the
technical know-how and to get out
peoble traineq in this particular line
of industry.

Surr AKBAR ALI KHAN (Andhra
Pradesh): A good suggestion.

Surt BHUPESH GUPTA: 1 think
we should draw upon the experience
of those people. Our people are quite
capable of doing so provided they are
given the opportunity. Mr. Khanna
is not very fond of foreign travel, 1
know. He need not go himself. I am
not asking you to go there. You had
better look after the water supply and
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electricity bills of Ministers. You
have done a good job to the country.
But send some officers to the Soviet
Union and certain other countries,
socialist countries of Eastern Europe.
I have travelled fairly widely in that
part of the world and I have seen what
a great part this prefabricated housing
has played, I went to a place there
in 1957 and I saw particularly nothing
there and when I went there two years
later 1 found that a little township
had come up there using this prefab-
ricated material, I think we too can
do such things given the right policy,
given the resolve on the part of the
Government to undertake housing on
a big scale,

Surr AKBAR ALI KHAN: Madam,
may I mention that when we were
there—Mr, Sapru and myself—
through the courtesy of Shri Bhupesh
Gupta we saw these prefabricated
buildings?

Syrt BHUPESH GUPTA: It was
a great pleasure to accompany
the two ecsteemed Members of
this House just named when they saw
the prefabricated houses and I think
they will say the same thing as I am
saying in regard to this matter. I
think Mr. Khanna is a very enter-
prising person and in some ways he
is a very courageous person. I think
he should press for it. He got all the
Ministers to reduce their water con-
sumption, electricity consumption and
all that. He did it. It is a good
thing. Why cannot he show the same
initiative and courage in the matter
of expanding this particular project
and of having a scheme which will
give prefabricated houses for Govern-
ment employees, workers and so on?
I say, draw upon the experience of
those countries which have produced
wonderful results in this particular
line. I would not like you to spend
the resources at this stage for building

certain non-essential constructions
and so on. That, I think, can be left
to others. I think emphasis should be

on social welfare, emphasis should be
on how quickly we can serve the
needs of those people who are really
suffering as a result of shortage in
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housing or living in slums, and pre-
fabricated housing projects, whether
in this factory or otherwise, should

be given a popular orientation. That
is what 1 say. Here the Report
says . —

“The Delhi Administration have
recently entrusted us the design-
ing, planning and construction of
pre-fabricated residential build-
ings or varying plinth area which
are 24 in number., This is very
encouraging.”

T am a little surprised that he has got
24 projects from the great Delhi Ad-
ministration and the Board of Direc-

tors find it encouraging. 1 should
have thought that they should feel
discouraged by it. Here in Delhi

there is much greater scope for bigger
assignments being given to thiz Hous-
ing Factory as against the 24 pro-
Jects. I do not see any reason for
any such encouragements. I should
like to share encouragement with
them in such matters, but here what
has been given to them is very little.
Why should it be 24 only? Why not
400 in number? This is what I would
ask the Government. There is great
#cope for expansion and constructions
along this line here. Therefore, it is
a matter for the Delhi Administration
as a policy. And I cannot blame Mr.
Khanng or the Board of Directors
here because if they do not get a
policy backing and ordets flowing
from such a policy, they cannot do
very much in the matter. ‘That is
‘why, as you will see, it remains a
wvery small concern. o

I S TR AV o4 20

Then with regard to accounting ahd
all that I do not wish to say much.
Its business is also very limited. If
you will see, here it is of the order of
Rs. 75,42,109. It is very Ilimited.
They have got stock in hand and so
on. Now, this again is not a very
good performance. The capital invest-
ment is also not very much for that.
¥t may be considered to be a sizeable

[ 22 APRIL 1963 ]

Housing Factory Ltd. 142
business, but we are not satisfied, not
because they are not willing to expand
their business but because they are
not in a position to do so on accou_nt
of certain policies of the Government.
Now, here I find that the Gene;'al
Manager gets Rs. 22,739. Well, I take
it that it is his galary and allowances
Now, you have to consider whether
it is not a big sum for a company of
this kind. As I have said, its autho-

rised capital is Rs. 75 lakhs: b\%t
actually the subscribed capital is
Rs. 40 lakhs. For a concern of this

kind, I think this salary would seem
somewhat heavy. Well, if it is not
considered heavy and the Government
has sufficient justification for it, I do
not mind it because many other peo-
ple draw much more than this. But
to me it would seem that he is rather
very highly paid. I should be satis-

fied as a General Manager in such a

concern, if T were one, with g salary
of, say Rs. 1,200 or so. Not more than
that. I should be satisfied with that.
With expansion, you can increase the
salary. I do not see why we should
pay the same high salary as we pay in
nother concerns just because it is a
public sector undertakmg.;,,pn, o the
contrary, the conditions of workers
should be attended to and improve-
ment should be made. The staff
should be well looked after. What
has been said here is good, but I have
no practical knowledge or actual
knowledge of the conditions under
which the workers live. If they are
looked after well; it is all to your
eredit, but it seems that there is an
industrial dispute between the work-
ers and the management and the mat-
ter is pending before the Tribunal.
I take it that the matter is unresolved
and I agree with Mr, Arjun Arora
when he made the suggestion that
there should be Dbilatera]l talks in
order to bring about a settlement to
the satisfaction of the workers, since
it is 4 concern in the nature of a Gov-
ernment undertaking whose object is
to serve the public without belng
bent on making profits ag such.
Now, I do not wish to say much
because I would like this subject to
be discussed. I would like such
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undertakings to be expanded. This 1s
my whole contention. That is why 1
have risen to speak. The Government
did a good thing by taking over the
concern from the private sector. It is
a good thing that they did in 1855, I
only hope that this example would be
followed. It belies the allegation that
the Government is not in a position
to run undertakings of this kind or
industrial undertakings. Our experi-
ence is this. Whatever undertaking
the Government has taken over from
the private sector, which is respon-
sible for malpractices and mismanage-
ment, the Government has given a far
better account of the administration
of such concerns. For one thing,
those matters are discussed in Parlia-
ment. If it were in the hands of the
private sector, we would not have
been in a position to discuss it at all.
Only the shareholders would have
some say and most of the shareholders
would not attend the meeting. The
matter would be gettled by the family
concerned or owners concerned, as
happens in the country. Therefore,
we say that the time has come to
follow this example.

For example, under section 237 the
Government has ordered an enquiry
into five concerns of Dalmia-Jain,
including Sahu-Jain. 1 do not see
why these concerns should not be
taken over. The management of these
concerns should be taken over
under the Industries (Development
and Regulation) Act, rather than left
in the hands of those very people
against whom serious allegations have
been made. I say this because the pri-
vate sector always makes accusat'ons
against the Government whenever it
comes forward to take over certain
private sector industries and to run
them in the public sector. Here is an
example of a well-run, on the whole
well-run unit as far as the Report
goes. If the Reports have told us not
the truth half truth ...

TuHe MINISTER OF WORKS,
HOUSING anp REHABILITATION
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(SErR1 MEHR CHAND KHANNA): The

full truth.

Surt BHUPESH GUPTA: Mr.
Khanna says thag he has told the
truth. I am prepared to accept Mr.
Khanna’s assurance after the bills
that he produced, after the material
that he gave us about the consumption
of certains things by his colleagues in
the Ministries, 1 am prepared to
accept it. Now, here is an example
of good management, if the Report is
true, of a concern by the Government
or by State Officers and so on. I think
this example should be known to the
country. There are concrete refuta-
tions of the charges by the gentlemen
of the private sector who day in and
day out want to make out, despite all
their limitless malpractices and cor-
ruption, that the public sector indus-
tries are not well run and that those
who are at the helm of such indus-
tries are not men who are capable of
business management and so on.
Therefore, I  would like these
things to be known. But what I say,
Madam Deputy Chairman, finally in
this connection is that we need ex-
pansion of such undertakings and we
would like to debate such matters
with a far better report which will
give us a much better and more en-
couraging picture of the development
of our housing factories with a view
to solving the most acute problem of
housing that our people are facing
today.

4, p.M.

This is all I wish to say, and I wish
Mr. Khanna good luck and I hope he
will take some steps with a view to
expanding this particular concern and
also develop the undertakings on
similar lines in other parts of the
country under the aegis of the Central
Government-s6- that the State Gov-
ernments can follow the example,
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T wege wAY ;. (q9E)y ;. Asw
feei Fqege —FF a3 &y sy & WS
xy fedz v g1 1 37 I99 W oA

T qiews d927 A% wr5de dawT Fi @
wE & 1 HOT AR T AT TS E F oaw
AR TN & {9T F5) Fed g7 1 7
*gAT 73 & ¥ arzw fufameT 4 9@r
Y 399 g139 fafaeeT 1 famrr 3@
@ 9% Tl g {99 awg fawes o
At F1 feamm aF Far § AT e
arey wifedy  fEer @we WY
FHATT TET FE g AT WAL GLFE
H9 gr g qr 2" G grr &
zafad & wgar g f5 wr wvafen o1
g1 Tear wigqars #<ar g qr qfeqs
Az &t fraar AR F2d afew oW
WA FT @0 & g0 87 1 F TE@ar
g % e waf 7Y qefwe faa =2
fer Trd &, wregy fag iy @, 1 fa

+[ 1 Hindi transliteration.
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Y § 1 T hRl dw § aEY ard
TN Rt TR g Ry T
Z | AT A9 F a2 § ofends ¥
£9T a1 I9T 919 § 989 g1 I T8
S e et A #Y fawg & W
faan gxae =94 §, v fomn
FRYT FT ArATT Tifed, AR AT &Y,
AT &Y, T8 FUHY SITIT § SqTar A §
HIT KA 59F § T I &

freeT AT g9 ST § fF afeas
dFT F¢ AT FF 417 FHTL ATHT WS §
3 399 TR SATET QACE § TgF &
f waeSigr ¥ 91 9% TET 7, He AT
¥ zdfmg 93w 7 fanfgn) & fag
Frr 3F faar AR a8 FaFAT § I
AT ¥ fawar w@r ey wzaz "
q 7 T, {59 Trgde AEHr & gal 7
Y g1 zafae =9 ol #Y ow
AT g a1 A FAEY gA0 § fF g
# ot 3927E 7 ¥ W fggema =
fegrg wTE SR AT AR @Y AT
FATE 7 F1% (AT § FREQ T TR
FI & qY AT & AT AL WA
gaN( A MT 9T § qT FI §
fgrgram & =, safeQ g A wrd
yzfeat St HTH A 0 T ITF Y
faeeT TART  GTE TH Fg T gAI
fafaee aga #1 @a ¥ F¢ FifEw
#1 {% T9% sa% 3. %fee Frar Tfge
oz B oy oiFSt ¥ S arqa oy
v fafqeer &1 qaforae 33 o
g3 gifaw @ aaq & afeT § fod
F1 38 TR A9 ¥ 2@ar § 5 #9095
¥ fergearT ® faa fergeam & wasi
97 & [9AFT UF F4d T WL @TAT ALY
foerar, foaa 2 ¥ A 0F § oA
T g F g uw e ¥ ey 7T
qorg 98 § F1 39 TG ¥ F0% Q9T
TFAF fFAr A0 39 AT F AE
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[t segw Ty]

F1E CHT F_9 Fe@T {59 & g7 FaATA
FY ArawE( dar ge g1, IR q g F
faq svE fae awar &t e qar #
|rar § Y {EF B q|r A A9 TG
ot o fagy § 98 wege #7 e %
AT FAGT TW A FF TR
3@ aF AR RGN ¥ 19 T § w15 g
AT g1 T qF fomy aF Ag-a
=9 afsaai TR & §Fd § AT T
gafeu g1 fs  a8f &1 &0 F A
TE SRS F18Y, Ug Tt TSt Flgo
ITE dee? A, wwra fas

[THE VICE-CHAIRMAN (SurRr M. P,
BrARGavA) in the Chair.]

faeex qEg JU<a, § 93 FgAr g
5 & S o3 awaar § {5 w9l *¢ graa
®X A wage i To 9 Gi § )
qifede & dFX 7 gifaw &
qTe &Y F1S g5 F¢ a1 ALY g, WL I2-
T$ TR Y wFT gfad 7 FI A0 7
FYE g &1 ara 74f & Afww T g
g I W 1 wraww ;AT {7 G TG
uFe g 98 f5 59 T97 @ w&fE
FegE F1 GERTL T T g1F ¥ foray o
¥g a5 IR WEE 987 5, gt
& HIT AL &1, T C/T 781 FvaT WG
R & gF & g & 319 § ol
979y g 5 9= ag fFae 9w a1 s
|Tgd( § ar IR Franfaar g v £,
TER! I W@ wra ¥ fAe o @
TOH 15 qiewd T 0 | BT g9
FT T & A Wi AAET § gafed
€ FT3 °T HT AT AT-F2 108 § I F1
T ¥ faeet sivefear F oo =y
a1 IFH( TG fHET qURT 7 F12 77
X Fr W favar 7t w5 | AT Fg AR
g fF oo 3@ G #Y § I} 9w
qEf F1 Y 9 asw FEC & I Aef
¥ T F1 wfeart 3791 g g axg
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FI gHIL e o g & F |
Tfern # qr AT svgfaee qufas § 5T
<@ § | Y ofeas G Hag Ag g
ST a8 & | a8 Tead foradr g foie #§
5T FTA A1 @ & T8 AV OE( Ty SHAT
FA7 ¥ "1z W1 T § AW T Tg aow
QHT T Fy HIAT FC @& 1 &8
T THRS A€ AT UF T 08 F < F7
THAT g UVST g grar g 1 § a7 98 99-
ammarfr g e agag frfaaawm e
gn fRr sra F1 €9 Fa € § 9 Avgar
g @wr @rgy 31 g9 w0 ¥ fay a9
qafeans § 4% 7 73 W A 8,
TR § AR aw & a3 3@ § WA
T #Y q7g 5 9 feurde &1 #IK
et fafaeg it agt arferang afe
qg ST A ST FX JTHAT HAT Y 1<
1 A 7 A7 & A ZAAC Frfona arw
T T AT it 58 AR SEHv
T g g1 AT a7 & 38 aear ¥ s
Tg 1 T § A1 TS A FF
AR AT FAEN-—TEr @ | ag
IO A1 & F F99 a1 @1 g | at
#3 w9 @ FAET & @ 5o ag
T 7 qrfedr § fa goar s agay
I @t {9 Q@ fr ag Wy i 2

HifF @ BFR FT FH F TG
AT 91 FAT I A T HE G
& fomm | g ¥ auw gra # A o,
a=gr fFar AfFT 30 T F FN
A G H SN ST A FT AT G,
< &7 ZHAT §HT I qUA AT EX-
#F1T fow qwg freel @ifag g€ ol
T A ¥ TF G AV Fqr ey
& foau g SR F1 Iy TR) afew
R A9y 7T | R aw 3y §
fr @ 30 § wrege G 4 #E F §
ar ¥ g frar s iy v awg
B TX §F JUISRE 191 3 a8 F9]
g ¢ 7 i & wAe § = aros
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2qre forqaT &9 e SaAT @ 2w
& fau gaT g, MifE 3w F a9
2 | g9 98 &I ¥ad f g #1 99
&ar =gy &t ag A S IR ot g
T A& R a9 g o) st &8
& 2w e =Y A & 1 arsw Swa
TR, 9 I F B aFC @y @
ag gt F A1 g v g faw =
F FoY FfawE § FET TEd ¥ 9w
qg FT O &, A T qHEY FLHN
frart & foeg & T s awar g 1 &W
qET & F T § EmeEwa g
fau & gar wrgw fafeer =mga &
AfFT Tq 7T S agW & 98 QAT AN
gl & gafae § 59 ox g ovar § ug
FFAT FTEAT § 5 0 To% | T o7
fram, @ter ar fasar & 7= & afew
LRI AU AT T F g farga,
ZTeT #H et w@d § | WK T
F1 JIST FH AE Fr ATGT K GE A
AT AT qoF w1 waAr fewag g,
Tew FY WATE THH § 19 JUHH qigw
fF TR T0 Fverl 1 O8O § eor oy
qTh STSTET Wisaw FT S 9T § 39+
"leq & H qg AT qTfaa gl
T AT TAT ALY FY a1 T G G2
eI § 5wt qmvelt gF | § 3w
Y F1g 9@ ¥ §2 g aF qATH
FAT GFA & | BH WRST B TE Al
g Tfgd, g4 TS FT aTH [T
ifgd fF oran wsW a9 g & @7
AR G2 39 q@ T AWEl H oA
fa=relt ®T @9 FET & | WAL AT
q9F § q@T § AR F AT T A
§ fF gk 7 w® @ fmm @
f& feaw foqwr =g & a49 |
3w T @t ol gw g fF gmfew
o 3 Wl &1 A fEr fw
0 & ¥ % sarer qaramar v §
WAAT § F amT & w0 q SATET 99T
AT AL AT GG F §F F7 T€&@
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& afew fft Sg o TRt aXEwIe #
FEWE AT AR W@ 98 T8 T g
FY AR FIAT AT 9, HE oAy W@
TE 91 T (9Q ST /I 19T IFHT
Y e fagm o foe 38 1" 39 g,
# fog Fnfacem e ™ gafag &9
S qIY q9T AAGT weH! =16 fafawe
FT 427 A7 5§ GOEIT 9T | R B
gfsqd §aeT G s@F RS T FH
FTET AT FTS SFTIL HTAT QY 98 THA -
g 7Y & e e fopely w2e 1 e
fafree ar arw fafaee @ a@ =t
T AT & AT 98 ST g@ AT A |
T T agi O &1 IFT UT 89 g OF
ar oz f ot frpeelt e & Sl WY
IER U g9 A & o AR gfsas
R & & 7y | A9 o w1 999
& w2 ofews qFex § amr w7 @
T wmEr Wiy ARk T § arer 7K
fagen 7 stafwar w1 weem § § T
AT FEAT 98 & i ofsds @wex & AW
9T ATXATATA & AW 97, WM =
& TqATAT A S g g AT
A g1 A% SHY W HT WAT S qTAT
TG & AT A & AW WA @RI FA
a1 ¢ | galae & 9g e A §
qfects G F AW O T a3g & T
FAC T W & AT ava (AT S0
arfed | afsas GaeT &Y FAE a8 & fF
AW T gl qF F9Y AT T g g
g 4= AT FEH FHE F F
faamd, ford wive & T AT @ a9 L

IrEWET (0 WEgWiv A=
AMF) : WOHT TZH &1 [T |

Y Weg® TAY : WA ATRIT &Y
# it aga X aF fow=T T |

JuaAay (s AyEi g
WWF) : T FT SR G AT
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St wegd a4y @Y F wd s
S7aT § f WgR 9% 99T A1E9 59 $9d
H 39 AT T 1 S F1 FIwa F2 (6
foa®t qog § g@d 9w 3 & 997
AT FTH TR H 7 g5 HL A0
N W ¥ fog agfema foer a3 1 &
HTYHT YT [T FIIT § fF 799 97
AT FT RFT w0 a1 1]

Smrt N. SRI RAMA REDDY
(Mysore): Sir, I rise to congratulate
the Minister of Housing for the excel-
lent work that has been done under
the auspices of hig Ministry in the
public sector. It is not my intention
to speak extensively on this simple
Report on this undertaking which, in
its own way, has achieved some good
results. I was just thinking of the
possibilities of extending the activit-
ies of this undertaking on a country-
wide scale. I was certainly happy
that our good friend, Shri Bhupesh
Gupta, was referring to the need for
companies of this kind all over the
country, undertaking proiects in the
villages, small towng and cities. It
was reported in the papers that
Russia in this respect has achieved a
great success, that every few minutes
or so, they are able to construct a
house and make it worth living. The
need for thig kind of undertaking is
very great in our country where
housing shortage is very acute not
only in the cities and towns; but the
condition in the wvillages 1is very
awful. I do not know why the Cen-
tral Government or Mr. Khanna did
no¢ venture to advise all the States
to undertake work of this kind which
ought to have been done. This fac-
tory has done a good job in these
nine or ten years of its existence and
year after year more profits are being
shown. Even as a business proposi-
tion, it is a good success, I should
think.

I want to invite your attention and
the attention of this hon. House to
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another aspect of this question.
What is happening in the country-
side? Of course, everywhere—right

from Kanyakumari to the Himalayas
—ithis is the aspect. In any kind of
construction of a house, the most
important portion is wood. Next
comes brick or whatever that is need-
ed. In the countryside the devasta-
tion of the trees has been occurring
at such an enormous rate that the
future looks very gloomy and bleak
indeed for me. Wherever I travel—
I have travelled through a number of
States—everywhere I find that the
felling of trees has been going on at
a colossal rate, far greater than the
growth output of trees, with the
result that apart from the fact that
the soil ig getting depleted of mutri-
tion, the scarcity of wood is enor-
mously felt at every place, in almost
every village.

Smrr BHUPESH GUPTA: Some
yvears ago the Vanamohotsava Wwas
started. What has happened to it?

Surt N. SRI RAMA REDDY: The
vangmahotsava is there. Before the
timber could be made wuse of, the
trees have to grow for at least one
hundered years, I am told.

We find that for the last hundred
vears or so we have been cutting the
trees at an enormous rate, and deple-
tion has been taking place, and I am
sure before long this spectacle of our
country would be a very sad affair
indeed. This is what I see. Therefore
what is the alternative? Under the
impact of increasing population and
increasing cattle, goats, sheep, ete.
felling of tree has become very
necessary and the foliage thereof is
being used for feeding the cattle, so
much. s0 trees are not growing in the
countryside. Therefore the only al-
ternative is that cement and iron
must take the place of wood in this
country for housing purposes. There
is no other alternative. If we do not
do it I do not know what will happen.
I shall not go to the extent of saying
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that the countryside would be con-
verted into desert. After all, in the
course of human civilisation, on ac-
count of reasons of this kind, due to
destruction of  vezetation many
deserts have sprung up and organic
matter has not been allowed to grow.
Therefore, Sir, I would like Mr,
Khanna, a bold and intelligent person
as he is, to take courage in both the
hands and spread the philosoghy of
cement and iron and concrete in place
of wood wherever wood can be done
away with for construction purposes.
Now even for burning bricks thoare is
no wood in the countryside. ~Why
for burning bricks even for cooking
food there is not enough of wood in
the countryside. This is a very wvery
serious situation, Sir. I had no inten-
tion of speaking, I rose only to bring
to the kind notice of the Minister, Mr.
Khanna

Sgrt BHUPESH GUPTA: But do
you know how they wanted to solve
this problem? They advised their
Governors to plant trees in thelr Raj
Bhavans and I know Miss Padmaja
Naidu was doing it in Bengal.

Surt N. SRI RAMA REDDY: Now
allow me to have my say in the mat-
ter. I know for example that, in my
State of Mysore, to all the Harijans
and Scheduled Castes they started
giving wooden door  frames and
wooden panels, I mean, for shutters,
for windows, doors, etc., but before
long, within five or six years, the
white ants have got away with all
the wood, with the result that the
entire housing scheme in Mysore
State was declared a failure. Now, if
msteaa ot giving wood, if instead of
cutting the natural wealth of the
country, destroying it, and giving it
away as food for whife ants, instead
of doing it, if concrete frameg for
doors and windows and concrete
beams and rafters, etc., had been pro-
vided, on the one hand they would
have lasted for long; the houses would
have been saved from destruction of
the wooden structures by white ants;
on the other, vegetation growth could

101 RS.—6.

[22 APRIL 1963 1 Housing Factory Ltd, 163

have been preserved for
being of the country.

the well-

Therefore, Sir, T would suggest to
our hon. Minister to take up this
question and come before the House
next year and tell us that he had
taken up the matter with the State
Governments with success. I am not
very much scared of the private
undertakings, if they can do the job
well. Of course Mr. Bhupesh Gupta
might not agree, but -whatever it is,
let everybody construct houses with
these materials. But then it requires
more cement and more iron which are
scarce materials nowadays, and of
course in time to come I am sure the
country will be able to produce
enough of cement and enough of iron,
and thérefore the entire housing sche-
me could be helped with the increase
of cement and iron. But before long
he can make available his experience
with the present undertaking. At
least in every State let there be a
counterpart of this undertaking to
start with, and for the time being let
it be a public sector undertaking. I
do not mind what sector it is so long
as they are made available. The need
for housing is very very great. Next
to food shelter is the most important
thing and that is the sine qua non of
civilisation also, the progress that we
are making in giving more amenities
to human beings. Therefore, Sir, 1
request the hon. Minister to take
courage and spread it out in every
State and every city and every dis-
trict.

Thank you very much.

Surt P. N. SAPRU (Uttar Pra-
desh): Mr. Vice-Chairman, I had no
intention to take part in this debate,
but ag I listened tc ..1e speech of my
esteemed friend, Mr. Bhupesh Gupta,
I was reminded of the visit that we
paid to certain places in Moscow.
Both I and Mr. Akbar Ali Khan had
the pleasure of going round the city,
the city that was going up, the new
housing schemes, and I wanted to see
something on those lines to be done
in our country also.
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[Shri P. N, Sapru.]

Much hag been said about the pub-
lic and the private sectors. Well, the
House knows that my sympathies are
generally with the public sector, and
1 am glad that this public undertak-
ing—though it is a company under
the Indian Companies Act, it is a
Government-owned company—this
public concern hag done rather well,
and the Minister deserves to be con-
gratulated on the efficiency with
which this concern has been run.

Housing, I think, is one of the most
important problems that a welfare
society should provide. This is the
name given to a welfare State by
Lord Beveridge—he called it welfare
society. Now I am reminded of some
-of the experiences which I had in
1944 or 1945 when I was working as
Chairman of the Industrial Health
Committee and when, in that capacity,
I had to visit somc of the industrial
cenires of India, and 1 cannot forget
the ugly scenes which I saw in the
town of Kanpur, where the houses
were full of dirt and squalor, and like
scenes in some of the slum areas of
Calcutta and Bombay, and we won-
dered whether human beings could
live in those surroundings.

Well, I think the rents which are
charged in Delhi for the lower middle
class people or the poor middle class
people are exorbitant. Even higher
middle class people have to pay exor-
bitant rents in this city. I am told
that you cannot get a good flat here
for less than Rs. 800 a month, and
Rs. 800 is the salary of j District and
Sessiong Judge in our State, and this
is the sort of thing that is happening
in big cities like Delhi and Calcutta
and Bombay. I think it is essential
therefore that we should pay some
attention to this question of housing.
Wext perhaps to food, housing is the
most important requirement of man, I
would say that housing is an import-
tant requirement weven from the
point of view of health, Without
good housing you cannot have a
healthy nation, and without having
a healthy nation you cannot be a

[ RAJYA SABHA ]
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nation which can defeud itself. Even
from the point of view of defence,
expenditure on housing is expendi-
ture on the defence of the country.
Even if it is from the point of view
of defence, expenditure on housing is
justified, would be justified even in
war-time, Housing cannot be left en-
tirely to private enterprise. We are
getting sick of the running down of
the public sector by the private
sector, in season and out of season, by
persons who are interested in the
maintenance of certain vested inte-
rests. We have taken in this matter
a view which is consistent with public
welfare, and public welfare requires
that the State should take an increas-
ing interest in having houseg provided
for the poorer sections of the popula-
tion.

I think that without State gaid it
will not be possible for us to solve
the problem of housing., This is a
small concern which hag got a paid-
up capital of about Rs. 40 lakhs but it
has got a reasonable dividend and
I think this dividend will go up. It is
also necessary from the point of view
of the Indian tax-payer that ‘we
should undertake some public under-
takings or rather we should run some
public undertakings in order that we
might have increased revenues for our
growing expenditure. It is not desir-
able that we should go on multiplying
this indirect taxation from every
point of view. I think this question
of prefabricated houses deserves
attention and consideration of the
House. T am glad that my young
friend, Mr. Vimalkumar Chordia, has
drawn our attention to this report and
that hereafter, in future, we shall
discuss the report as closely as we
discuss certain other reports.

I would also like to say that as a
matter of principle I would like the
State to have dealings with the State
Bank of India. I am not, reflecting
on any particular bank. I am not
saying that the Punjab National Bank
is not good or is not well-managed.
It will be wrong for any one to make
a statement of that character about a
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bank which hag some reputation in
the country. But, I think, as a matter
of principle it ig desirable that the
State should have relations w.th its
own bank which is the State Bank of
India. There, I think, I am in agree-
ment as a matter of principle with Mr.
Bhupesh Gupta.

Sir, prefabricated houses, I think,
should be built. We have here some
account of the work which has been
done by the Delhi Administration ir
regard to these prefabricateq houses.
They are doing the three-storeyed
house building in Ramakrishnapuram,
and they have been given the contract
for the construction of a building for
the Delhi Polytechnic. About this
concern all that I can say is that it is
doing good work and it deserves en-
couragement from this House.

I would like, before I conclude, ‘o
thank the Minister for the ability and
efficiency with which his Directorate,
which is answerable to him, has been
‘running this concern. I should have
liked on this directorate, however,
some representative of the lower mid-
dle classes or the working classes to
be appointed.

Surr BHUPESH GUPTA: That
right.

is

Sarr P. N, SAPRU: In selecling
our directorates we have only civil
servants. I would rather like our
directorates to be chosen from a wider
circle. I do not think that monopoly
or wisdom in managing concerns rests
with those who are more fortunataly
born in life.

Surt MEHR CHAND KHANNA:
Mr, Vice-Chairman, Sir, my task has
been made much easier by the pre-
vious speeches, In a way I am also
grateful to Mr. Chordia for having
brought forward this motion before
the House. Sir, very valuable sug-
gestions have been made both in re-
gard to the housing policy of the Gov-
ernment of India and also in regard
to prefabricated housing in the context
of this Hindustan Housing Factory.

H
#
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Sir, I would like to say a few words
about the housing policy of the Gov-
ernment of India because many Mem-
bers have touched upon it

Sir, we undertake housing in two
particular ways, One is social hous-
ing that we undertake through the
State Governments and the other is
contract housing which is undertaken
by the Ministry of Housing through
the Central Public Works Department.
As far as social housing is concerned,
I fully agree with Shri Sapru that
housing occupies a very important
place in our society, Food, clothing
and shelter, we have always been
proclaiming that they are the three
tenets of our socialistic pattern of
society. And I do admit that as far

social housing is concerned—and in
social housing I include low income
group, middle income group, rental

housing, industrial housing, so on and
so forth—it has not received the same
attention as it should have received in
our Plans, I am not blaming the
planners. After all, they have to take
the finances of a country into consi-
deration, They have also to take the
State resources into consideration. But,
Sir, it is a fact that while the popula-
tion of the country has been growing
and growing very fast, during the last
ten years, 1951-1961, there was a rise
of over 21 per cent.,, but in that period
the allocation wunder housing was
brought down from 34 per cent. to 15
per cent. under the Third Plan, That
has been our misfortune. And, Sir,
the States too, in spite of the fact that
the allocations have been lowered,
have also not been very active or en-
thusiastic about the housing pro-
grammes, There have been surrenders.
There have been Ilapses and some of
the houses which were built for the
industrial workers have been allotted
to non-entitled persons, and when the
emergency started even the alloca-
tions made for housing in the State
plans have been diverted to other pro-
jects. They are good projects, impor-
tant projects, but if we concede anc
accede that housing gives a man -
certain amount of satisfaction, secy
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rity, a life, a home, housing has to re-
ceive some priority, if not a very high
priority,

Sir, I have taken this up very re-
cently with the Finance Minister as
well as with the Planning Minister. Y
have also been to the Life Insurance
Corporation. The Life Insurance Cor-
poration has been very helpful. They
gave us an allocation of Rs. 60 crores
under the Third Plan, They are not
jn a position to raise this allocation.
But a5 far as the Planning Commis-~
sion. 1is concerned, they have assured
me that they are going to give jndus-
trial housing a very high priority a
productive scheme because unless we
have houses for the workers, I feel,
Sir, we shall not be able to step up
our industrial programme.

Now, Sir, T come for a short while
to the housing which is underfaken
directly by my Ministry, A reference
has been made to Delhi, A reference
has been made to the unfortunate
conditions under which Government
servants have to live, and the last
speaker very rightly remarked that
the rents in Delhi are on a very high
side. I have to accept all those pre-
mises Since 1 took charge of this
Ministry it is nearly a year now. ¥
fully examined the problem from all
its aspects. I found, Sir, that pre-
viously we have been more concerned
with paying house rent allowances to
our government servants, We have
been taking property on leases, We
have been requisitioning properties,
sometimes paying very heavy rents
and at the same time  maintaining
those properties which belonged to
other people, If all these years all
the money that has been paid as rent
or as house rent allowances, if that
money had been diverted to the cons-
truction of houses, I am sure that the
housing difficulties in Delhi and other
parts of the country like Madras,
Bombay and Calcutta would not have
been so acute. It is a fact that the
Government servant who has a house
has a different outlook. He works
In 5 different way but nearly 66 per
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cent of the Government gervants in
Delhi have to take houses on high
rents, have to pay very heavy rents
and sometimes they have to live very
far away from Delhi. During this
year we have sanctioned housing
schemes to the tune of Rs, 15 crores.
In the last 5 years of this Ministry,
schemes were sanctioned only to  the
extent of Rs. 74 crores. I am not east-
ing any aspersions. What 1 am try-
ing to say is this that I have doubled
the programme of housing within one
year as compared {0 what was done
during the last 5 years. I hope that
we should be able, within the next
few years, to give a certain amount of
satisfaction to the Government ser-
vants . . .

SHRL BHUPESH GUPTA: You
double your efforts,

Sprr MEHR CHAND KHANNA:
. who have to work under very
difficult conditions in Delhi. It is nota
very happy  position in which
I am when I am told by the Govern-
mant servants who come to see me that
every Minister has a house—I cannot
deny that —every Member of Parlia-
ment, more or less, has been provided
with some sort of accommodation,
Members of the Planning Commission,
Judges of the Superme Court, senior
officers, every one of them has a house
and possibly very near to the place
of work but as far as the poor Gov--
ernment servants are concerned who
come under Classes III and IV, most
of them have no accommodation and
many of them have to live at very
long distances. 1 am looking into that
aspect of the matter and with the sup-
port that I have got from the House
today and the encouragement that has
been given to me, 1 only hope and
pray that 1 am worthy of the confi-
dence that you have reposed in me.

I come to the Hindustan Housing
Factory. As regards the Hindustan
Housing Factory, it has had a very
chequered career, Perhaps most peo-
ple do not know how it came into be~
ing, After partition, when there was
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a mass exodus of human population
and in Delhi you found people lying
on the streets in Chandni Chowk, in
Cannought Circus all over, and the
building material seemed very scarce
—I mean it was soon after partition
—then we had to go and find out how
best we could provide houses, We
undertook additional construction and
then we came across this foam-con-
crete process which I believe was
more or less in an experimental stage
then. We had an officer working with
us then, Dr. Otto Koenisberger and I
would like to vay him a tribute to-
day. He was the man who foresaw
this and he was the man who helped
us in setting up this factory but it had
a very bad start. We were faced with
difficult times. It is no denying the
fact that for the first 5 or 6 years we
had to face very rough weather but as
it has been remarked, since 1955 we
have turned the corner. Every year
there has been a steady progress and
while profits have been there—Sir, 1
am not very keen about the profit
motive, there should be profits, I do
admit and perhaps in the public sector
undertakings there should be no losses
because the criticism is alwavs acute,
as Mr. Sapru remarked, from the vest.
ed quarters but—the main jdea today
is to provide a house, a shelter to our
countrymen to a poor man, whether
he lives in an urban area or whether
he lives in a rural area and if I can
give him a good comfortable house at
a cheap rate, I should be happy. The
jdea is to give him shelter. The idea
is to give him a home, The ideg is
not to make money out of his vicis-
situdes, That is not my idea at all.
So I am glad that we have not made
any losses but the production has been
steadily rising. It was about 30 lakhs
in 1955, It expanded and went up to
40 lakhs or 50 lakhs and according to
the report, as you may have noticed.
it was 70 lakhs in 1961-62. In the
year 1962-63, our production has gone
up to 90 lakhs and during this year.
in 1963-64, we are hoping to reach a
target of 140 lakhs, That is the peak.
Beyond that we cannot go. I wish to
tell Mr. Gupta and others that we
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have expanded the factory, We have
done so during the last few months.
We are running double-shift. We
have got about 1600 workers who are
working night in and day out and the
factory which had a very small pro-
duction is row h~ving a very big pro-
duction and, as I said earlier, it is nof
also running at a loss. I am not very
much concerned with the profit. If
any tribute is to be paid, the tribute
is to be paid to the workers and the
management. I do not deserve any
congratulation. I do not deserve any
credit or any recommendation. There
are 1600 workers in this factory and
since the emergency started when 1
needed production, they have worked
and given me wilful co-operation.
There is no trouble or dispute pending
between them and the management.
May I take the House into confidence
and say that 3 or 4 months ago I was
so fortunate, I was so happy because
I was invited by these very workers
who at one t'me threatened a strike
and they presented me with a purse of
Rs. 15,000 for the National Defence
Fund? It is not a small sum of
money. A big man who rolls in wealth
can give lakhs. (Interruptions) 1
have said so before and I do not mind
repeating it before the House. Possibly
he gives to the N.D.F. in the form of
a cheque to the Prime Minister of
India and claims Income-tax exemp-
tion from the Finance Minister on the
other side.

Surt BHUPESH GUPTA: That is
right.

Suri MEHR CHAND KHANNA: I
do not want to say all that but I do
say about a worker who works at
Re, 1 or Rs. 2 3 day or Rs. 3 a day
that if he gives me his Sunday or
Saturday’s wages and if he gives me
Rs, 15,000 towards the N.D.F, I say
that he js the man who deserves the
rredit and not me or the Ministry.
Let me say about them, as I have said
g0, there is no dispute pending. That
was the last report—it was for 1961-
62—and in 1962-63 those differences
have been resolved.
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It has been stated and very rightly
that we should expand these factories.
I fully endorse that view and I entire-
ly agree with all my hon. colleagues
here, In the last 6 months we have
been making very great efforts. We
have been in touch with the U.S.S.R.
We have been in tcuch with Czecho-
slovakia and we have been in touch
with Poland and my idea is not to
have another factory in Delhi only
but also to have a factory, one in
Madras, one in Bombay, one in Cal-
cutta and another factory in Delhi.
The machinery that we will import
will come to roughly Rs. 70 lakhs each,
For that T need foreign exchange.

SHrRI AKBAR ALI KHAN: In any

one of the Southern States, why Mad-~
ras?

Surt MEHR CHAND KHANNA: I
should say the Xastern region, the
Western region and the Northern re-
gion—I should put it mhore correctly.
I need not go to Madras. 1 can go to
Hyderabad for the matter of that.
That was not my intention at all

Sur1 BHUPESH GUPTA: You can
get money also there

Surr N. SRI RAMA REDDY: Is it

very difficult to provide one for each
city?

Suri MEHR CHAND KHANNA:
Let me tell you that I am one with
you. The only point is that you must
have the raw materials round about
it. Then on the top of it. generally
up till now I have been thinking in
terms of my own requirements as the
Government, T have Government
servants in Madras, in Bengal, in
Bombay and all those places where I
could not provide them with accom-
modation. My first anxiety as the
Housing Minister or Works Minister
has been, as they say ‘Charity begins
at home’ and I have been thinking in
terms of all those places. I do not
want to take much of the time of the
House, I would only say that by all
that has been stated in this House
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today I feel emboldened and I feel
strengthened in my ideas and I feel
that with the blessing of this House
and with the support that the House
is giving I propose to bring this matter
to the notice of the Prime Minister
and I shall tell him: “Sir, this housing
factory has proved a success”. Today
we have placed orders with this fac-
tory to the extent of Rs. 150 lakhs.
Orders for Rs. 85 lakhs we ourselves
have placed from the Ministry, works
which used 1o be done by the
Central P.W.D., we have given them
all that order. We are now putting
up a big construction programme
covering seven lakh square feet, in
Ramakrishnapuram and the cost of
that is going to be Rs. 70  lakhs.
Then we are building in gnother place
in the precincts of Patiala House
where our Health Ministry has shifted,
and so on and so forth we have given
them orders to the e¢xtent of Rs. 150
lakhs. The factory cannot take any
more orders, I wish I could give
them more orders, because for one
thing I find that the cost of construc-
tion is cheaper. That is number one
Then the time factor is much less. And
thirdly I hope my own department of
which I happen to be the Minister I
will be able to take it out from the
rut of traditional housing and bring
it to prefabricated housing. Up to now
the general feeling in the PW.D. is
that we must stick to our own old
traditional housing. Today it so hap-
pened that my Chief Town Planner,
Mr. Joglaker, arrived back from Rus-
sia. He was there on a short tour and
we were out this morning towards
Janpath and I asked him, “What about
prefabricated housing in Russia?” and
he said, “Doing remarkably well”.
And then I said, “Go and tell the Chief
Engineer and the Central P.WD. on
my behalf that if Russia, an advanced
country, can make such rapid progress
in housing, we can do the same thing
in Delhi”. The C.P.W.D. is a good de-
partment. I have nothing to say
against it. They have done good work
before and they are doing much bet-
ter now, and they are capable of de-
livering the goods. Taking ill of this
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department or that will lead us neither
here nor there, Mr. Ghani talked ot
many things, about moral values of
corruption and so on. After all they
are relative terms and I do not want
to get involved in these things and I
do not want to bring in Punjab poli-
tics into the Hindustan Housing Fac-
tory.
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I was talking abcut the Housing
Factory and I do not want to say much
beyond this. There are just one or
two points that have been made and I
shall briefly touch on them.

Mr. Bhupesh Gupta referred to the
General Manager, I do not know
much about it. We have a Superin-
tending Engineer, a very capable
officer, He was in Bombay and I asked
him specially to come and I am glad
to say that since he has come here our
capacity has practically been doubled.
There was no troulile between the
management and labour and he has
done remarkably well. I wish I could
give him a little more, but it is not
within my power. There ic no ques-
tion of paying him Iess.

Another thing is about the wood-
work department. I am glad Mr.
Chordia has touched upon something
which was my weak gpot and as Mr.
Arora very rightly pointed out, all
the good things that the factory has
done he completely ignored. Any-
how, I do not blame him for that. He
is a young man, with plenty to learp
and the time will come when even
wisdom and good sense will prevail
But I may tell him that this particular
depariment had difficulties, parti-
cularly in the purchase of wood. It has
to be purchased in auctions at Kash-
mir, Naini Tal, etc. The wastage in
wood is now utilised to the extent
of 80 per cent and we have started
manufacturing flush doors for private
parties from timber supplied by the
customers, We hope there will be no
losses from this department now.
Seasoning kilns are now running %o
full capacity,
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Then there was a reference to the
Punjab National Bank. Here, Sir, 1
am on a weak wicket, In good old
days when I belonged to a certain
sector, not the present sector—I am
talking of the time before partition—
I was myself g director of the Punjab
National Bank. It was a good bank
and it was ip good hands. If it has
changed after partition, it is no con-
cern of mine. It may be good, bad or
indifferent. But the position is that
we are using the Punjab National
Bank as a bank with a view to de-
positing our daily cash and cheques.
Otherwise whatever flows beyond Rs.
10,000 goes to the State Bank. But
that being the nearest to us, we make
use of it, I wish to say that I have
nothing against the Punjab National
Bank, just because that bank has as
chairman somebody who is allergic to
Mr. Bhupesh Gupta and Mr, Bhupesh
Gupta is allergic to him and I am not
going to contaminate the . . .

Suart BHUPESH GUPTA: Bur you
have appointed an enquiry into his
affairs, You have ordered an enquiry
into his affairs.

Sart MEHR CHAND KHANNA: If
during these six or seven years Mr.
Gupta and myself have agreed with
each other, it is on this Hindustan
Housing Factory and I feel so happy
and fortunate today that even Mr.
Gupta feels that myself and my Min-
istry are capable of doing good things.
Thank you, Sir, and it will be my
endeavour to see that this factory
goes on working even better and we
will try to set up a number of fac-
tories not only in Delhi but in other
parts of India so that our housing pro-
gramme can be strengthened and its
tempo can be increased and even the
poor people living in the rural areas
may take advantage of these pre-
stressed housing materials, That will
be my endeavour and my privilege.
Thank you, Sir.
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STF FIAT & A7 qfeotF T T FAT
g 391 Afe o) felifee o & =&
W@ F Q1 dag Wrewr argar @
fo st mfte g o w7 § <95
qFTfasr ¥ g0 Fgi a%F LT TS | I
F wreATar gu (¥ 38w smams
g Faw 1 W@ f& faay Geaiewy
TTHE 1§, FAT I &Y DSATENT S|
Wt & 7 gw ar ey R fF O o owm
FE AT AFAT FATE, HEAT AT
A, AT TR AFT AN T a7F ar
ag Fard F afsa® 1 a1 Foqa< Y
fram @ra @ 3, frady et =y
areT ST fae & 0 @ & S
FET F §T aral § THACHT 96
q99 § FIE FH AL AT | F q A
sTede T A AT § AR T aferw
T FT T | q Q@ QAT Yy dfRke
HI A FH @A AEA § F R
& Al & AR 7 A
3 AT g AR [ F fAd 9 @ra-
TEF §, S FF AT @A AR A
AT eifere arde & 3@ ot wgd o
SaTE F, S99 | faafaa g amrag@r
g1 & oy oY srde FEm fF o
Wt o9 g oF gfeeson @ @
=4 & sz &7 faa | fgg & o) s
fga 1 amAT T@ FIF TTW F, DY
T FT AAT GNIT | FHad fwAT AR A
a9 ST AT Faq TEIHAE & AR A
qg FE WUAT WA FT Y wAT T,
FG FAQEAT QI FAT AT |

Tae VICE-CHAIRMAN (Surt M. P.
BHARGAVA) ; The House stands
adjourned till 11 a.M. tomorrow.

The House then adjourned
at two minutes past five of
the clock till eleven of the
clock on Tuesday, the 23rd

April 1963.



